| TEM NO 38 COURT NO. 11 SECTI ON XI'V

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil) No(s).35139/2012

(From the judgenent and order dated 14/06/2012 in OSA No.9/2005 of The
H GH COURT OF H. P AT SH MLA)
G AN CHAND AND ORS. Petitioner(s)
VERSUS
M S YORK EXPCORTS LTD. & ANR Respondent (s)
(Wth appln(s) for directions and prayer for interimrelief)
Date: 31/01/2014 This Petition was called on for hearing today.
CORAM :
HON BLE MRS. JUSTI CE GYAN SUDHA M SRA
HON BLE MR. JUSTI CE V. GOPALA GONDA
For Petitioner(s) M. Jayant Bhushan, Sr. Adv.
M . Suryanarayana Si ngh, AAG
Ms. Pragati Neekhra, Adv.
For Respondent (s) M. Deepak Sibal, Adv.
M . Apoorva Danodaran, Adv.
For Ms. Uttara Babbar, Adv.
UPON hearing counsel the Court nade the foll ow ng
ORDER
Argument s hear d.
Judgnent reserved.
| (Neetu Khaj uria) | (S.S. R Krishna)

| | Court Master
| Sr. P. A |



